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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 3rd December, 2025
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 5612(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number, S.O 3648 (E) dated 8™ August 2025 published in Gazette of India, Extraordinary, Part II, section 3
Sub-section (ii), (hereinafter referred to as the said notification ) and issued under sub-section (1) of section 20A of the
Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to the Railway
(Amendment) Act 2008 (11 of 2008), the Central Government declares its intention to acquire the land specified in the
schedule annexed to the said notification for the purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Ahmednagar-Beed-Parli-Vaijnath (261 Km.) New Line Maharashtra” in the
district of Beed in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SDO Parli daily Marathi newspapers
namely “Dainik Marathwada Sathi” & “Dainik Maharashtra Pratima” on dated 30-09-2025 under sub section (4)
of section 20A of the said Act; And whereas, no objections were received.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
“Ahmednagar-Beed-Parli-Vaijnath (261 Km.) New Line Maharashtra” for 2 villages in the District Beed
in the State of Maharashtra

g s Total Ladto Assets
< 7]

S. LAQ “ s Name of Land Holder Survey Land Area be

CASE B a No. Gat Tenture As per .
N. o0 as per 7/12 Acquired
NO. = 2 No. system 712 (H.R)

> @ (HR) Bore/Well | Construction Trees

1| 04/2025 Parli Suresh Shriram Karad 76 Uap Bhogwlatadar' 2.39 0.06 Pipeline-1

2 | 0472025 Parli | Ashabai Sudhakar Karad | 76 3 Bhogwlatadar' 239 0.04 Pipeline-1

Chandrashekhar
3 | 0422025 Parli MadhukarKarad 76 | Bhoswatdar | 5 004 | porwelr]
Shivaji Madhukar Karad P

S
>
=3
& h d M

4 | 042025 | T | Parli | Suresh Shriram Karad nie | B nglata a1 26s 0.02 Pipeline-1 e

Premla Vitthal Darade Bhogwatadar- Construction-
5 04/2025 Parli Ramakant Vitthal Darade 72 U g 1 2.65 0.02 Pipeline-1 ) Mango-3
Alaknand Baliram Karad
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Total 16.01 0.28
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S
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M
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Morale 1
Madhukar Kundlik
. Karad Bhogwatadar- Lo
14 | 07/2025 Parli Chandrashekhar 346 T 1 1.42 0.02 Pipeline-2 - -
Madhukar Karad
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15| 072025 Parli | 1 hakabai Dattatrya Bade 347 9t 1 L5 0.02 Pipeline-1 . )
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Assets
qé g Total Lad to
S. LAQ z £ Name of Land Holder Survey Land Area be
CASE o = No. Gat Tenture As per .
N. &0 /A as per 7/12 Acquired
NO. = ] No. system 712 (H.R)
> @ (H.R) Bore/Well | Construction Trees
16 | 07/2025 Parli Dattatrya Atmaram Bade 348 T Bhogwlatadar— 1.6 0.03 Pipeline-1
Total 48.97 0.41
Grand Total 64.98 0.69

[F. No. G197/ANG-Beed-Parli-Vaij/Tapovan-Khamgaon V1g/20E]
AVANISH KUMAR PANDEY, Chief Admn. Officer (Construction)
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